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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).39980/2012

(Fromthe judgenent and order dated 24/08/2012 in ITA No.112/2004 of
H GH COURT OF JUDI CATURE AT ALLAHABAD)

JUSTI CE G K. MATHUR (RETD.) Petitioner(s)
VERSUS
COWM SSI ONER OF | NCOVE TAX, MEERUT & ANR Respondent ( s)

(Wth prayer for interimrelief )

Date: 03/01/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R M LODHA
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH
For Petitioner(s) M. Arvind Kumar, Adv.
Ms. Laxm Arvind, Adv.
Ms. Poonam Prasad, Adv.
M. Pradeep Kunmar WMathur, Adv.
For Respondent (s) M. Mbdhan Parasaran, SG
Ms. A. Subhashini, Adv.
M. Gaurav Dhingra, Adv. for
Ms Anil Katiyar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Leave granted.
| (Pardeep Kurmar) | | (Renu Di wan)

| AR-cum PS | | Court Master
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